
Original Application No. 149 of 2024

suo-moto matter in re:

News item appearing in Pune Pulse Dated 05.01.2024 titled

''PUNE: BANER GARBAGE PROJECT SHIFTING

CITIZENS DEMAND CLOSURE BY JANUARY 31''

Vs.

Pune Metroplitan Region Development Authority & Ors.

Compilation on behalfof Pune Municipal Corporation (PMC)

Sr. No. Particulars

I er dated 0810212021 Passed by Hon'ble Supreme
Court in Civil Appeal No.258-25912021 i.e. pune
Municipal Corporation Vs. Sus Road Baner Vikas Manch
& Ors.

Ord

2 er dated 1310112023 Passed by Hon'ble Supreme
Court in Civil Appeal No.258-259/2021 i.e. pune
Municipal Corporation Vs. Sus Road Baner Vikas Manch
& Ors.

Ord

Date:1710212024 Adv or PMC

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH. NEW DELHI

Pune
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ITEl,l ttlo. 20 Court 3 (Video Conferencing ) SECTION XVII

Appellant ( s )

Respondent ( s )

SUPRE]iI E COURT OF INDIA
RECORD OF PROCEEDINGS

Civil Appeal No(s). zi$-zsg/2szL

PUI'IE I'IUiIICIPAL CORPORATION

VERSUS

SUS ROAD BAiIER VIKAS MANCH & ORS.

(IA No.L297.s/2O21-EXEt4PTroil FRoH FILING C/c OF THE IMPUGNED
JUDGIIENT and IA No.L29O9/2O21-STAY APPLICATION)

WITH

c.A. No. 265-266/2021 (XVII)
(IA No.a3!74/2O21-EXEMPTION FROM FILING C/C OF THE Itr|pUGNED
JUDGMENT and IA No,L3L73/2021-EX-PARTE STAY)

For Appellant(s)

ltlr.
Itlr.
l.lr.
Mr.
Ms.

Dhru
Nina
Saur
Ivo

VM
dL
abh
D,c

ehta, Sr. Adv.
aud, Adv.
Kulkarni, Adv.

osta, Adv.
Anshula Vijay Kumar crover, AOR

Mukesh Verma, Adv.
Yash Pal Dhingra, Adv.

?##B)-
15r'tfr

Mr,
l{r.

Date : O8-92-2Oz1- These appeals were called on for hearing today.

CORAU : HON'BLE I.tR. JUSTICE RoHIiIToN FALI I,IARIMAN
HON ' BLE IiIR, JUSTICE B, R. GAVAI

Mr.
l'lr.
Ms.
t'lr.
Irlr.
l,ls.
Flr.
Mr.

A, N. S. Nadkarni, Sr. Adv.
Rahul carg, Adv.
ttlishtha Kumar, AOR
Salvador Santosh RebeIIo, Adv.
Deepti Arya, Adv,
Arzu PauI, Adv.
Adiraj BaIi, Adv.
Varun Verma, Adv.

For Respondent ( s )

Mr. Shyam Divan, Sr. Adv.
Itlr. Dhava1 l,tlehrotra, Adv.
ttlr . Aman Varma, AoR
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UP0ttl hearing the counsel the Court made the followingORDER

This Court

senior counsel,

onLy thing that

pointed out to lrlr. A

that given the number

can be done in public

N. S. Nadkarni, learned

of residences around, the

interest is to shift the
Plant. He needs to take instructions on this aspect of the case.

Adjourned by four weeks.

fn the meantime, there shall be stay of operation and
implementation of the impugned Judgment.

(JAYAilT KUilAR ARORA)
COURT IIASTER

(NISHA TRIPATHI)
BRA]'ICH OFFICER
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ITEM N0.43 COURT NO.8 SECTION XVTI

SUPREME COURT OF INDIA
RECORD OF PROCEEDINGS

Civit Appeal No(s). zsB-zsg/Zoz!

PUNE MUNICIPAL CORPORATION Appellant ( s )

VERSUS

SUS ROAD BANER VIKAS MANCH & ORs. Respondent(s)

(IA No. AOI5O5/2O22 - CLARIFICATIOil/DIRECTIOiI
IA No. 7291.O/2O2L - EXEI,IIPTIoN FRoM FILING c/c oF THE IMPUGNED

JUDGUEiIT, IA No. 26296/2022 - PERMISSION TO FILE ADDITfONAL
DOCUI,IEI,ITS,/FACTS,/ANNEXURES, IA No. 15439/2021 - PERMIssIoN To FILE
ADDITIONAL DOCUI4ENTS/FACTS,/ANNEXURES, IA No, 1.2gog/2o21 - STAY
APPLTCATTON )

WITH
c.A. No. 26s-266/2O21 (XVIr)
( IA No.L3a74/2921,-EXEMPTION FRO[{ FTLING C/C OF THE IMpUGilED
JUDGMENT and IA No.a3a7g/2021-EX-PARTE STAY)

Date : 13-01-2023 These matters were catted on for hearing today,

CORAM

For Appellant ( s )

For Respondent ( s )

Atmaram N. S. Nadhkarni, Sr. Adv.
Rahut Garg, Adv.
Nishtha Kumar, AOR
S. S. Rebello, Adv.
Deepti Arya, Adv.
Arzu Paul, Adv,
Itlanisha cupta, Adv.

Mr. Aman Varma, AOR

Mr.
Mr,
Ms.
Mr.
Ms.
Ms,
MS.

Ms.
Mr.
Ms,
Ms,
Mr.
Mr.
Ms.

Aishwarya Bhati, A.S,c.
curmeet Singh Makker, AOR
Ruchi Kohti, Adv.
Swarupma Chaturvedi, Adv.
Piyush Beriwal, Adv.
Mohdd. Akhil, Adv.
A. Thanvi,Adv.

Mr. Shyam Divan, Sr. Adv.
B, Mehrotra, Adv.
Mr. Aman Varma, AOR

1

L

HON'BLE MR, JUSTICE B.R. GAVAI
HON'BLE I4R. JUSTICE VIKRAM NATH

s,i:@#
l#*ltrF:
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Mr
Mr
Mr

(NARENDRA PRASAD)
ASTT. REGISTRAR-cum-PS

Ninad Laud, Adv.
Ivo Dcosta, Adv.
Avinash Mathews, Adv.
Anshula Vij ay Kumar Grover,
Nitika crover, Adv,

Mukesh Verma,Adv.
Pankaj Kumar Singh,Adv.
Shashank Singh, AOR

AOR

AOR
Adv.

(RENU BALA GAMBHIR)
COURT I./IASTER (NSH)

Mr,
Mr.
Mr.
Ms,
Ms.

l.lr. Avijit Roy, AoR

Mr. Aaditya Aniruddha Pande,
Mr. Siddharth Dharmadhikari,
Mr. Bharat Bagta, Adv.
Ms. Kirti Dadheech, Adv,
l.lr. Kirti Dadheech, Adv.

Admitted.
Post for hearing on 09.02,2023.
Pleading may be completed in the meantime.

UPON hearing the counsel the Court made the foltowing
ORDER
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